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ISH. SANJEEV KUMAR AGGARWAL,| ICS COMM-2728/21 HIMANSHU JAIN VS. MUNCIPAUHEMANT GUPTA & H.RJ05.08.2021 01.03.2023 573 ICONTESTED  |------  |=—mmn Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL| ICORPORATION OF DELHI JAGGARWAL
ICOURT)-01
ICS COMM-691/2019 IBALKISHAN SINGHAL VS. M.R.GS.K. SHUKLA & ALOK|o9.05.2019 INo 13.03.2023 1404 ICONTESTED |---—-—- [ Suit for Recovery
[TRADERS PANDEY
ICS COMM-864/2022 IAJIT NIRWAN VS. NORTH DELHISWENKA  TRIPATHI &10.03.2022 INo 13.03.2023 1368 ICONTESTED |- |- Suit for Recovery
IMUNICIPAL CORPORATION ISANDEEP RAI
(OMP COMMM-124/2022 IRAM MURTI RAO VS. KOTAKBISWAJIT KUMAR & AMIT]27.08.2022 INo 15.03.2023 21e]0] ICONTESTED |----- Petition U/s 34 off
IMAHINDRA BANK [KUMAR |Arbitration Act, 1996
ICS COMM-493/2021 ISHAILENDER GUPTA VS. ANKITISUBHASH CHANDRA &11.02.2021 INo 16.03.2023 763 ICONTESTED  |------  femeeee Suit for Recovery
IARUN GUPTA ISARANG CHAUDHARY
(OMP COMM-23/2020 ILOTUS EDUCATION VS. AAKASHAMIT KUMAR & B.KJi4.02.2020 No 23.03.2023 1133 ICONTESTED  }-—--—-- = Petition U/s 34 of
[EDUCATIONAL SERVICES SHUKLA |Arbitration Act, 1996
OMP COMM-23/2020 ILOTUS EDUCATION VS. AAKASHAMIT KUMAR & B.Kf14.02.2020 INo 24.03.2023 1134 ICONTESTED  |---—--- e Petition U/s 34 of
I[EDUCATIONAL SERVICES SHUKLA |Arbitration Act, 1996
[IDR. KAMINI LAU, DISTRICTCENTRAL INIL
WUDGE (COMMERCIAL COURT)-02
ISH. ILLA RAWAT, DISTRICTICENTRAL ICS(COMM) 2068/2022 IPANKAJ ARORA V/SMS. SWENKA|29.08.2022 [NO 15.03.2023 198 ICONTESTED |[NIL INIL SUIT FOR|
WUDGE, (COMMERCIAL COURT)-| IMUNICIPAL CORPORATION[TRIPATHI RECOVERY
03, TIS HAZARI COURT, DELHI OF DELHI
ICS(COMM) 1317/2022 SANJAY SEHGAL V/SMS. SWENKA|26.05.2022 [NO 16.03.2023 294 ICONTESTED |NIL INIL SUIT FOR|
IMUNICIPAL CORPORATION[TRIPATHI RECOVERY
OF DELHI
ICS(COMM) 5092/2021 IM/S JAICO PUBLISHINGSH. SUBHASH SINGH (09.03.2021 |NO 29.03.2023 [750 ICONTESTED |NIL INIL SUIT FOR|
[HOUSE V/S VIPIN SHARMA RECOVERY
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ICS(COMM) 49/2021 IADIYA AGGARWAL V/SISH. RAJEEV SAXENA [05.01.2021 131.03.2023 815 ICONTESTED SUIT FO.
IMANGALAM EMGRIIDERS| IRECOVERY
PVT. LTD.
IMS NISHA SAXENA, DISTRICTICENTRAL CS (COMM) 1493/2022 ICICI BANK LTD. VS. MANISH]|Sh. C. Prakash 106.06.2022 es 01.03.2023 268 DAYS |CONTESTED |NIL INIL IRECOVERY OH
JUDGE, COMMERCIAL COURT-04 IKUMAR IMONEY
CS (COMM) 949/2022 HITESH SINGHAL VS. MUKESH]|Sh. Sanjay Garg 25.03.2022 no 01.03.2023 1341 DAYS |CONTESTED [NIL INIL IRECOVERY OH
IAGGARWAL IMONEY
CS (COMM) 452/2019 IVIMMI SOOD VS. GURPREETSh. C.M. Grover l09.04.2019 es 22.03.2023 1443 DAYS [CONTESTED [NIL INIL IRECOVERY OH
IKAUR IMONEY
CS (COMM) 3960/2021 ICICI BANK LTD. VS. RATNAKAR[Sh. Manish Diwan l06.10.2021 es 22.03.2023 532 DAYS |CONTESTED [NIL INIL RECOVERY OH
IPADHI IMONEY
CS (COMM) 695/2021 STERLING ORNAMENTS PVT{Sh. Manoj Pathak 01.03.2021 no 28.03.2023 757 DAYS |CONTESTED [NIL INIL IRECOVERY OH
ILTD. VS. SHUBHAM MARKETING IMONEY
CS (COMM) 1108/2022 ICICI BANK LTD. VS. KAPILSh. Vikas Chopra 19.04.2022 es 23.03.2023 338 DAYS |CONTESTED [NIL INIL IRECOVERY OH|
TYAGI IMONEY
ISH. UMED SINGH GREWALCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
ISH. PARAMJIT SINGH, DISTRICTICENTRAL INIL
WUDGE(COMMERCIAL)-06,
ICENTRAL
IMS. KAVERI BAWEJA, DISTRICTICENTRAL 255/2020 [UMESH JAIN VS NDMC ISATENDERA SINGH 01-02-2020 [NO 01-03-2023 1124 ICONTESTED [NA INA INA
WUDGE, COMMERCIAL COURT-07
1340/2022 IPANKAJ TIWARI VS NDMC  [SATENDRA SINGH 27-01-2020 INO 01-03-2023 1398 ICONTESTED [NA INA INA
ku80/2019 IARUN MALHOTA VS GOVT INARENDER VASHISTH 12-04-2019 INO 10-03-2023 1428 ICONTESTED [NA INA INA
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279/2019 IRAMAN SAHNI Vs VARUNSAHIL l08-03-2019 13-03-2023 1466 IDISMISSED
IMOUDGIL
8 ISH. DINESH BHATT, DJWest CS (COMM)/443/2021 IM/S PM CHOPRA AND CO Vs M/SSOURABH LEEKHA(P), 130-09-2021 no 03-03-2023 519 IContested INil INil [Recovery of Money--7]
(COMMERCIAL COURT)-01 ISHREE SAINATH TIMBER
CS (COMM)/599/2021 IM/S PAPER DOT COM Vs MSYASH SINGHAL(P), 26-11-2021 no 07-03-2023 66 IContested INil INil [Recovery of Money-
JANILA GUPTA PROPRIETOR M/S 6
IGUPTA PACKERS
CS (COMM)/225/2022 ICANARA BANK Vs MAHJABEEN|SUBHASH KUMAR JHA(P),21-03-2022 no 22-03-2023 1366 IContested INil INil [Recovery of Money-
IQURESHI 6
9 IMS. HEMANI MALHOTRA,West CS COMM 229/2019 OM LOGISTICS VS HECTORARUN AGGARWAL 105-07-2019 INO 06-03-2023  [1320 DAYS [contested INIL INIL [Recovery of
IDISTRICT JUDGE (COMMERCIAL IBEVERAGES P LTD money/commercial
ICOURT)-02 suit
ICS COMM/495/2021 RAKESH KUMAR VSRAKESH KUMAR 22-10-2021 INO 09-03-2023 1490 DAYS |contested INIL INIL [Recovery of
SARVMANGAL HOLY STORE money/commercial
P LTD suit
ICS COM/496/2021 IM/S SHREE GRENATIES VSJITIN MANN 22-10-2021 INO 02.03.2023 483 DAYS [contested INIL INIL [Recovery of
IM/S G.S MARBLES money/commercial
suit
CS COMM 897/2018 IZAFSA PACKAGING VSGAURAV SETH l07-08-2018 INO 29-03-2023 [1688 DAYS [contested INIL INIL [Recovery off
[PUNJAB GASKET money/commercial
suit
10 [SH. ANURAG JAIN, DISTRICTINEW DELHI IOMP (I) (COMM.)/36/2022 IM/S SHREE RATHNAMAMAN VASISTH 103.03.2022 INO 06.03.2023 1368 IDISPOSED IN/A IN/A U/S9
WUDGE (COMMERCIAL COURT)-01 IRESTAURANTS PVT. LTD|]
THROUGH AR LALIT SAHNI
Vs
IM/S VRINDAVAN FOODY
OMP (COMM.)/85/2020 IASHOK KUMAR MEHRA ISATYAJIT KUMAR SINGH [19.10.2020 INO 03.03.2023 865 IDISMISSED IN/A IN/A U/S 34
Vs
[TOYOTA FINANCIAL SERVICEY
INDIA LTD.
IOMP (COMM.)/44/2021 IKRISHNA TRADERS RAM SHANKAR 26.03.2021 INO 06.03.2023 710 IALLOWED IN/A IN/A U/S34
Vs
IM/S R.B.L. BANK LIMITED
IOMP (COMM.)/241/2019 M/S AGGARWAL COTTON|VISHAL GARG 23.12.2019 INO 17.03.2023 1180 IDISMISSED IN/A IN/A U/S 34
IGINNIN GRAMPURPHUL
Vs
I[FOOD CORPORATION OF INDIA
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IOMP (COMM.)/47/2020 IKHAMELE WATCH SPARES IGARVESH GABRA 18.03.2020 18.03.2023 1095 ALLOWED IN/A IN/A U/S 34
Vs
ICAPRI GLOABL CAPITAL
ILIMITED
IOMP (COMM.)/45/2021 ISH JOGENDER SINGH IDINESH CHANDRA]26.03.2021 INO 28.03.2023 732 JALLOWED IN/A IN/A U/S 34
Vs [TRIPATHI
IPAISALO DIGITAL LTD
11 ISH. GURVINDER PAL SINGH, OMP(COMM.) 08 / 2022 IC H ELECTRICALS VS. CENTRALMR. PULKIT THAREJA 15.01.2022 INO 25.03.2023 k33 ISET ASIDE INA INA U/S - 34 O
IDISTRICT JUDGE (COMMERCIAL IGROUND WATER BOARD IARBIRATION AND|
ICOURT)-02 ICONCILIATION ACT|
1996
OMP (COMM.) 138 / 2021 GUMBI SOFTWARE PRIVATEMS. BHAKTI PASRIJA 22.12.2021 INO 131.03.2023 k65 IDISMISSED INA INA U/S - 34 OH
ILIMITED Vs NATIONAL SKILL IARBIRATION AND|
IDEVELOPMENT CORPORATION ICONCILIATION ACT|
1996
OMP (COMM.) 166 / 2022 CHANDER PRAKASH RAJE VgMR.NEERAJ GUPTA 10.11.2022 INO 1.03.2023 42 ISET ASIDE INA INA U/S - 34 OH
IROSHAN LAL IARBIRATION AND
ICONCILIATION ACT|
1996
CS (COMM.) 636 / 2021 SMRITI ARORA Vs PARATUSMR. AMAN BHALLA l02.09.2019 INO 131.03.2023 1307 IDECREED INA INA SUIT FOR|
ICAFES N CATERERS PVT LTD IRECOVERY
12 ISH. VINEETA GOYAL, DISTRICT] CS (COMM.)/104/2019 [E COM EXPRESS PVT LTD Vs M/SSH. PAWAN KUMAR29-04-2019 INO 13-03-2023 1414 IDISMISSED INA INA Suit for recovery of
WUDGE (COMMERCIAL COURT)-03 BEFIKARR ECIMMERCE LLP ANDMITTAL money
IANR
IJARB. A. (COMM.)/9/2022 IASTAN PAINTS LTD.MS. AASHNA 14-07-2022 INO 24-03-2023 253 IALLOWED INA INA Section 37 of
IAUTHORIZED REPRESENTATIVH |Arbitration &
INDRESH KUMAR MISHRA Vg IConciliation Act)
GREENVILLE WELFARH 1996
JASSOCIATION
IOMP (COMM.)/139/2022 [UNION OF INDIA Vs SANOJMr. ANMOL l03-09-2022 INO 24-03-2023 o2 IDISMISSED INA INA Section 34 of
IKUMAR MODI |Arbitration &
IConciliation Act,
1996
IOMP (COMM)/58/2022 [UNION OF INDIA Vs NEHAIMR. KAMAL RATTANfi2-04-2022 INO 31-03-2023 1353 IDISMISSED INA INA Section 34 off
I[ENTERPRISES [DIGPAUL |Arbitration &
IConciliation Act)
1996
CS (COMM)/308/2021 [HT MEDIA LTD Vs SOMKIN ACESSH. PUNEET BAJAJ 21-08-2021 INO 31-03-2023 587 IDISPOSED INA INA Suit for recovery
[ENTERTAINMENT PVT LTD
13 [SH. PREM KUMAR BHARTWALSOUTH IOMP (COMM.)/49/2022 IYASH GUPTA Vs HDFC AND ANR (Sh. K.D Son 15.10.2022 INO 28-03-2023 164 IContested INA INA Petition U/s 34 of the]
IDISTRICT JUDGE (COMMERCIAL |Arbitration &
ICOURT)-01 IConciliation Act
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IOBEROI BUILDTECH PVT LTD

CS (COMM)/323/2020 INDIAN BANK Vs AMIT KUMAR [Sh. Marimuthu 26.10.2020 No 31-03-2023 886 IContested INA INA Suit for Recovery
CS (COMM)/356/2020 IM/S JBM CONSTRUCTION CO. VgMs. Ashu Arora 23.11.2020 No 131-03-2023 858 IContested INA INA Suit for Recovery
SOUTH DELHI  MUNICIPAL
ICORPORATION
14 [SH. VINAY KUMAR KHANNA,SOUTH (OMP(COMM.)35/2020 IPNB HOUSING FINANCE LTD. VSSANJEEV PATHAK 14.12.2020 IN/A 01.03.2023 808 ICONTESTED |[N/A IN/A IPTITION U/S. 34 OH
IDISTRICT JUDGE (COMMERCIAL [RAJIV KAPILA THE ARB. AND|
ICOURT)-02 ICONC. ACT, 1996
CS(COMM)52/2022 ISHIVANIK ARJUN SANTWANI VSMAHESH GUMBER 13.03.2019 IYES 15.03.2023 1464 ICONTESTED [15.03.2023 15.03.2023 ISUIT FOR|
IRAJSHREE SINGH IRECOVERY
IOMP(COMM.)36/2021 ORIX AUTO INFRASTRUCTURERAJESH JANGRA l05.04.2021 IN/A 17.03.2023 712 ICONTESTED [N/A IN/A IPTITION U/S. 34 OH
SERVICES LTD. VS ELDYNH THE ARB. AND|
[ELECTRO SYSTEMS LTD. ICONC. ACT, 1996
ICS(COMM)83/2022 ICOMFIA ECOM PVT. LTD. VSTANU SINGHAL 25.01.2022 IYES 21.03.2023 K21 ICONTESTED  [21.03.2023 21.03.2023 SUIT FOR|
ICASA 2 STAYS IRECOVERY
ICS(COMM)366/2021 [RULOANS DISTRIBUTION|SHALAJ MRIDUL 01.11.2021 IYES 28.03.2023 513 ICONTESTED  [28.03.2023 28.03.2023 SUIT FOR
SERVICES LTD. VS OXYZQ IRECOVERY
[FINANCE LTD.
OMP(COMM.)13/2022 IPARAS BHATIA VS FITTJEE LTD. |GOVIND RISHI 21.03.2022 IN/A 131.03.2023 1376 ICONTESTED [N/A IN/A IPTITION U/S. 34 OH
THE ARB. AND|
ICONC. ACT, 1996
ICS(COMM)97/2021 IBALA RANI VS VINTERO IARVIND KUMAR GUPTA [01.03.2021 IYES 131.03.2023 [761 ICONTESTED [31.03.2023 131.03.2023 SUIT FOR|
IRECOVERY
15 [SH. SANJEEV AGGARWAL iSouth CS DJ/680/2018 IM/S CAPRICOT TECHNOLOGIESSh. Saurabh Jain 16.07.2018 INO 06.03.2023 1694 IContested INA INA [Recovery
IPVT LTD Vs VARUN GUPTA
ICS DJ/661/2018 IKARAN SALUJA Vs M/S HSSh. H. S. Arora 11.07.2018 INO 18.03.2023 1711 IContested INA INA [Recovery
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OMP (COMM)/57/2022 IMRS SHASHI WHIG Vs SBISh. Bidit Deka 23.11.2022 18.03.2023 115 IContested 134  Arbiration
ICARDS AND PAYMENT SERVICES Cancellation Act
ILTD
OMP (COMM)/4/2019 IPAWAN AGGARWAL Vs SHRIRAM|Sh. J. K. Sharma 06.03.2019 INO 22.03.2023 477 IContested INA INA 34  Arbiration
TRANSPORT FINANCE CO LTD| Cancellation Act
IAND ANS
16 [SH. RAJEEV BANSAL South IOMP COMM-33/2022 IHANSRAJ RATHORE AND ANRJRAJA JAIN l08-06-2022 IYES 25-03-2023 86 ICONTESTED |[N/A IN/A IN/A
IVS HINDUJA HOUSING FINANCH
ILIMITED
17 ISH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST INIL
18 MS. NEELAM SINGH, DISSTRICTISOUTH-EAST INIL
JUDGE
o [SH. AJAY KUMAR JAIN [SOUTH-EAST CS (COMM) [RAHUL GOYAL PROPRIETOR ORSh. Siddhartha Yadav 09/12/19 [No 03/03/23 h180 ICONTESTED/|N/A IN/A IN/A
l511/2019 IM/S SWAN INTERNATIONAL V§ IDECREED
IM/S LANCER CONTAINER LINES
ILTD.
IOMP (COMM.) IM/S DURGA AGRO SEEDS FARMManish Tiwari >0/09/19 No 06/03/23 1263 ICONTESTED/|N/A IN/A IN/A
101/2019 Vs M/S NATIONAL SEEDWS IDISMISSED
ICORPORATION LTD
IOMP (COMM.)/39/2019 HIGH END HOSPITALITY VgYeswardhan 29/03/19 INo 10/03/23 442 ICONTESTED/[N/A IN/A IN/A
IMODERN CREDIT PVT LTD IALLOWED
IOMP/ (COMM.)/40/2019 IVED PRAKASH Vs SHRIRAMM. Charu Tondon, 02/04/19 INo 24/03/23 452 ICONTESTED/[N/A IN/A IN/A
[TRANSPORT FINANCE COMPANY] IALLOWED
ILTD.
OMP (COMM.)/55/2019 SHRI RAM TRANSPORT|Sh. Mukesh Kumar Jha 20/05/19 INo 24/03/23 1404 ICONTESTED/|N/A IN/A IN/A
I[FINANCE COMPANY LTD. Vg IALLOWED
IVIJAY KUMAR BANSAL
CS (COMM)/152/2021 IM/S SPRING RIVER ESTATE PVT|Sh. Preet Singh Oberoi 02/03/21 INo 27/03/23 1755 ICONTESTED/[N/A IN/A IN/A
ILTD Vs ESTATE OF LATE DR IDISMISSED
IRAVI SINGH
IOMP (COMM.)/104/2019 IDELHI DEVELOPMENTMs. Promila Kapoor 23/09/19 INo 131/03/23 1285 ICONTESTED/|N/A IN/A IN/A
JAUTHORITY Vs M/S SACHIN| IALLOWED
ISECURITY AND PARKING
SERVICES
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IMS. ANU GROVER BALIGA ISOUTH-EAST
21 [MS PREETI AGGARWAL GUPTA ISOUTH-EAST INIL
22 [MS NIRJA BHATIA ISOUTH-EAST CS (COMM)/278/2020 IHABIBUL HASAN Vs MATLOOBSh. Mohd. Abid, 16-10-2020 No 18-03-2023 883 IContested/ [Nil INil INil
[HUSSAIN IDismissed
CS DJ/880/2018 SACHIN VERMA Vs ARCHANAISh. Athar Alam, 20-03-2023 INo 29-03-2023 1759 IContested/ [29-03-2023 INil INil
ISETHI [Decreed
23 |SH. RAJESH KUMAR SINGH ISOUTH-EAST OMP (COMM) 40/22 RAM SAHAY V/S SHRI RAMISH. AYUB AHMED 20.08.2022 IYES [17.03.2023 o9 DAYS JALLOWED INTL INIL INIL
[TRANSPORT (CONTESTED)
(OMP (COMM)/18/22 ISHARDA PUBLIC SCHOOL V/SYSH.ZUBAIR HANIFI 18.04.2022 IYES 23.03.2023 39 DAYS |DISPOSED OFNIL INIL INIL
IM/S EDUSMART SERVICES IAS NOT|
IMAINTAINABL)
134
OMP (COMM) 38/22 IRAKESH KUMAR V/S AU SMALIJSH. ANKIT SHARMA 18.08.2022 IYES 25.03.2023 19 DAYS [DISPOSED INTL INIL INTL
IFINANCE BANK
IOMP (COMM) 23/22 IKEW PRECISION PVT. LTD. V/S§SH. MOHIT CHAUDHARY [03.06.2022 IYES 27.03.2023 g7 DAYS |DISMISSED INTL INIL INIL
INTEC CAPITAL LTD.
24 |SH. SANJAY SHARMA-I [EAST CS COMM.NO. 180/2020 IMEERA VERMA VS. VIBESDP KAUSHIK 18-09-2020 INO 28-03-2023 020 ICONTESTED |NIL INIL IRECOVERY
IHEALTH CARE LTD.
ICS COMM.NO.334/2019 SYNDICATE BANK VS. SHYAMIDEEPAK ARORA l03-09-2019 INO 18-03-2023 1290 ICONTESTED [NIL INIL IRECOVERY
ISUNDER
ICS COMM.NO.375/2019 IKUNAL ENTERPRISES VSJPRASHANT SHARMA 11-10-2019 INO 15-03-2023 1249 ICONTESTED [NIL INIL IRECOVERY
[UNIVERSAL SOMPO GENERAL
CS COMM.NO. 04/2022 IYELLOW BIRD PUBLICATION (P)MANISH KUMAR 13-01-2022 INO 02-03-2023 hig4 ICONTESTED |NIL INIL IRECOVERY
ILTD. VS.JINESHWAR|
INTERNATIONAL SCHOOL
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5 (SH. CHANDRA SHEKHAR,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
26 |MS. BARKHA GUPTA, DISTRICTNORTH EAST ICS(COMM)-22/2022 IM/S MARVEL HOTELS AND[RANJAN KUMAR 21.03.2023  [----- 07.03.2023 1351 SETTLED IN}---- |- SUIT FOR|
WUDGE, (COMMERCIAL COURT) BUILDERS PVT LTD VS M/S| IMEDIATION IRECOVERY
OCKTEL HOTELS PVT LTD
ICS(COMM)-23/2022 IM/S LEGACY HOTELS ANDRANJAN KUMAR 21.03.2023  [----- 07.03.2023 351 SETTLED  INp----  f=ee- SUIT FOR|
INFRAPROJECTS PVT LTD V§ IMEDIATION IRECOVERY
IM/S OCKTEL HOTELS PVT LTD
CS(COMM)-55/2022 OAKTEL HOTELS PVT LTDISUNIL KUMAR JAISWAL [07.06.2023  |---- 07.03.2023 73 SETTLED  IN}----  femeeem SUIT FOR|
THROUGH ITS DIRECTOR VY IMEDIATION IRECOVERY
ILEGACY HOTELS AND INFRA|
PROJECT PVT LTD THROUGH]
IDIRECTOR
CS(COMM)-65/2022 OAKTEL HOTELS PVT LTDISUNIL KUMAR JAISWAL [04.07.2022 [----- 07.03.2023 246 SETTLED  INp----  |=eem- ISUIT FOR|
THROUGH ITS DIRECTOR VY IMEDIATION IRECOVERY
IMARVEL HOTELS AND|
BULKDERS PVT TLD THROUGH|
ITS DIRECTORS
IMISC DJ-57/2022 B K MISHRA 11.03.2022  |---- 10.03.2023 1364 ICOMPROMISE }---- e SUIT FOR|
ID IRECOVERY
ICS(COMM)-51/2021 IM/S SR ENGINEERS VS M/S JKRIASHISH GOSWAMI 02.09.2021 |- 15.03.2023 559 ICONTESTED  }----  f=—e- SUIT FOR|
[TECHNO ENGINEERS PVT. LTD. RECOVERY
ICS(COMM)-30/2022 IBANK OF BARODA VS DEEPAKIUMESH JOSHI 05.04.2022  |---- 16.03.2023 1325 ISETTLED  IN}----  femeeee SUIT FOR|
GARG IMEDIATION IRECOVERY
(OMP(COMM)-10/2022 SHRI MANISH JAIN VS M SANUJ KUMAR GARG 04.09.2022  |---- 18.03.2023 75 ICONTESTED  }---- - IOBJECTION U/S 34
IMATSYA FINCAP PVT LTD
CS-168/2020 IROSHAN LAL TANWAR VSVINEET JAIN 03.12.2020  |----- 25.03.2023 842 ICONTESTED |----  |==em- ISUIT FOR|
VEENA RANI [POSSESSION,
IRECOVERY OH|
IARREARS,
IDAMAGES ETC
27 [SH. BRIJESH KUMAR, DISTRICTShahdara CS(COMM) 114/2022 STATE BANK OF INDIA VS MRMR. PRAVEEN KUMAR}14.02.2022 15.03.2023 1394 DAYS IDECREED [SUIT FORIN/A IN/A IN/A
HUDGE, (COMMERCIAL COURT) IPIYUSH IMISHRA RECOVERY OF
IMONEY,
ICOMMERCIAL
ICOURT ACT
CS(COMM) 474/2021 SHASHI DUTTA AND ANR VSMR. ANSHUL SHARMA 20.11.2021 28.03.2023 k193 DAYS IDECREED [SUIT FOR|N/A IN/A IN/A
IPARSVNATH DEVELOPERS LTD. IRECOVERY OF
IMONEY,
ICOMMERCIAL
ICOURT ACT
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28 [MS. SUKHVINDER KAUR INIL
29 |SH. SURENDER S. RATHI ICS (COMM)/208/2022 IPUNJAB NATIONAL BANK VSGIRISH CHANDER(P), 22-03-2022 24-03-2023 Kuio IDECREED [Civil ProcedureN/A IN/A IN/A
ISANJAY KUMAR ICode 1908-1
JORDER,VI
CS (COMM)/316/2022 WAMMU AND KASHMIR BANK|SUMEET ANAND(P), 07-05-2022 23-03-2023 507 IDECREED |Recovery offN/A IN/A IN/A
ILTD Vs RAKSEH KUMAR IMoney--CPC
CS (COMM)/395/2022 IRATNA TEXTILE LLP Vs ENGLISHANAND PRAKASH(P), 08-06-2022 28-03-2023 132 IDECREED [Suits forlN/A IN/A IN/A
IPREMIUM recovery  and]
[Damages--
ISUIT,FOR,REC
JOVERY
ICS (COMM)/421/2022 IMEENA RANI JAIN VYSHIV SHANKARh2-07-2022 27-03-2023 120 IDECREED [Civil ProceduregN/A IN/A IN/A
IHIMANSHU SINGHAL IMISHRA(P), ICode 1908-1
JORDERIV
CS (COMM)/617/2022 SUMIT SHARMA Vs DEPUTY[Shyam sunder aggarwal(P), |02-11-2022 14-03-2023 131 IDECREED [Civil ProceduregN/A IN/A IN/A
ICOMMISSIONER SHAHADARA ICode 1908--74
INORTH ZONE EDMC
30 [MS. SAVITA RAO CS (COMM)/624/2022 ISH SAI TRADERS Vs S J TRADERS[SACHIN AGGARWAL(P), [11-11-2022 22-03-2023 1325 IDECREED [Civil Procedurs
ICode 1908-1
RDER,4
CS (COMM)/644/2022 IMR GURVINDER SINGH Vs MRJADITYA TREHAN(P), 01-11-2022 21-03-2023 67 IDECREED [Possession and|
IRAJA Recovery off
Rent/Damages/
IMesne profit-
[EVICTION,POS
ICS (COMM)/725/2022 ICENTRAL BANK OF INDIA Vs M/YKAMALJIT SINGHJp2-12-2022 23-03-2023 k84 IDECREED [Suits for
IA S INDUSTRIES RANOT(P), recovery and|
[Damages--CPC
CS (COMM)/412/2021 IVIKAS GOEL Vs EAST DELHIAMBAREEN(P), 02-10-2021 13-03-2023 268 IDECREED [Civil Procedurg
IMUNCIPAL CORPORATION ICode 1908-1
JU/O11,RULE2,
CS (COMM)/491/2021 IM/S OP AND SONS TRADERS PVI|JRAMA SHARMA(P), 26-11-2021 25-03-2023 293 IDECREED [Recovery off
LTD Vs SHREE  GOPAI [Money--74
IMUNDHRA
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31 |SH. GURDEEP SINGH, DISTRICIINORTH-WEST OMP(COMM)79/2022 IM/S EXPONETIAL FINANCIAJANURAG 27-07-2018 29-03-2023 1702 ICONTESTE |U/S 34
JUDGE (COMMERCIAL) SERVICE P.LTD VS GEETAAGGARWAL ID(DISMISSE
(OBEROI D)
IOMP (COMM)13/2020 IDHARAMVIR AND COMPANY VSG.L. VERMA 18.08.2020 21.03.2023 943 ICONTESTE [U/S 34
IDDA ID(DISMISSE
D)
32 [SH. VIRENDER BHATT, DISTRICT[North INIL

JUDGE (COMMERCIAL COURT)

33 [SH. PANKAJ GUPTA, DISTRICTSOUTH WEST INIL

HUDGE (COMMERCIAL)

34 |SH. BHUPESH KUMAR, DISTRICT]| CS (COMM) /223/2022 STATE BANK OF INDIA vsMr.Biplab Mukherjee 17-05-2022 18/03/2023 05 IDECREED |[Recovery Suit [NIL INIL INIL
WDUGE, COMMERCIAL COURT-02 IARUMUGAM MOHAN

35 [SH. RAKESH SYAL, DISTRICT] CS Comm/120/2021 IDamodaran Hari Vs SunpackfSh.Pramod Kumar2/03/2021 15/03/2023 723 [Decreed Recovery offNIL INIL INIL
WUDGE, COMMERCIAL COURT-03 Industries ISrivastava [Money — 37

CS Comm/173/2022 [UBI Vs Raj Kumar ISh. AK Sinha lo5/04/2022 31/03/2023 1368 [Decreed [Recovery offNIL INIL INIL
IMoney — 37
(OMP(Comm.)08/19 |Arun Malhotra Vs Kishan Lal [Sh.Pramod Kumarno4/02/2019 27/03/2023 1512 [Dismissed  |Arbitration Act|NIL INIL INIL

[Srivastava [Section — 34
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